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LOK SABHA DEBATES

LOK SABHA

Friday, April 19. 2002/Chaitra 29, 1924 (Saka)

The Lok Sabha met at Eleven of the Clock
[MR. Deputy Speaxer in the Chair}
[English]
(Interruptions)

MR. DEPUTY-SPEAKER : We can have Question Hour
today.

(Interruptions)
11.01 hrs.
[Translation]

At this stage, Kunwar Akhilesh Singh and some
other hon. members came and stood on
the floor near the table.

[English]

MR. DEPUTY-SPEAKER You can raise it after

Question Hour.
(Interruptions)
MR. DEPUTY-SPEAKER : Please go to your seats.

(Interruptions)

MR. DEPUTY-SPEAKER : You can raise it after the
Question Hour. Please go to your seats now.

(Interruptions)

MR. DEPUTY-SPEAKER : | will hear you. Please go
to your seats

(Interruptions)

MR. DEPUTY-SPEAKER : Please go to your seats. |
will hear you after the Question Hour.

(Interruptions)

MR. DEPUTY-SPEAKER : Please go to your seats.
(Interruptions)

MR. DEPUTY-SPEAKER : Please go to your seats.
(Interruptions)

MR. DEPUTY-SPEAKER : The House stands adjourned
to meet again on Monday the 22nd of April, 2002, at 11

a.m.
11.06 hrs.

The Lok Sabha then adjourned till Eleven of
the Clock on Monday, April 22, 2002/
Vaisakha 2, 1924 (Saka)
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